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arranging surveys and forwarding docu-
ments and claims requirements to ADAS.
According to available information the
details of the claims in dispute are as
under:—

— s - - -

Categorisation of Number  Amount
claims (in lakhs
of Rs.)
Rejected . . 28 51
Pending . " . 12 19

40 70

If the parties are not satisfied with the
decision, the remedy lies in taking
recourse to arbitration and Courts of Law,

Assessment made Regarding Pattern of
Beneficiaries of Agricultural Loans

366. SHRI SATYASADHAN
CHAKRABORTY:

SHRI SUNIL MAITRA:

Will the Minister of FINANCE be
pleased to state:

(a) whether Government have made
any assessment regarding the pattern of
beneficiaries of agricultural loans, both
short and medium term during the past
years;

(b) if so, outcome of the same for the
past three years with State-wise details
thereof;

(c) whether Government realise that
some changes.in the category of benefici-
arieg are needed; and

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) and
(b). There have been progressively more
advanceg from public sector banks to
small and marginal farmers as compared
to others. A statement indicating details
both in terms of such accounts as well as
amounts outstanding ig attached as
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annexure I, [Placed
No. LT-4171/82.]

in Library. See

A statement indicating  holding-wise
and State-wise direct advances to farmers
by public sector banks for the years
ending March 1979 and March 1980 is
enslosed as annexure II. [Placed in
Library. See No., LT-4171/82] 'The
Figures for the subsequent peviod are not
vet available.

(c) and (d): Public Sector banks have
been directed to meet to the maximum
extent possible the credit needs of the
beneficiaries of Integrated Rural Develop-
ment Programme and weaker sections
identified within the priority sector.
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